IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF SEPTEMBER, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
o KIND OF CASES BALANCE | FB}] DB SB] TOTAL] FB DB SB] TOTAL|BALANCE
MAIN CASES.:- 01.09.2024 30.09.2024
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13398] 0 5| 129 134f O 0 55 55 13477
2 CIVIL SECOND APPEAL 4874] 0O 0f 4 41 0 0 48 48 4867
3 EXECUTION FIRST APPEAL 99| 0 0 4 4 0 0 2 2 101
4 EXECUTION SECOND APPEAL 24 0 O 0 0] O 0 0 0 24
5 CIVIL MISC. APPEAL 34060 0| 54| 294 348] 0| 100 551 651 33757
6 CIVIL REVISION 7411 0f 0] 26 26] O 0 15 15 752
7 CIVIL REVIEW 828 O 3] 10 13] O 10 8 18 823
8 INCOME TAX REFERENCE 0] O 0 0 o] O 0 0 0 .0
9 OTHER TAX REFERENCE 120 Of O 0 ol o 8 0 8 112
10 | TAX CASES 0] O 0 0 0] 0 0 0 0 0
1 CUSTOM APPEAL 13] O 0 0 0] O 0 ] 0 13
12 INCOME TAX APPEAL 467] 0| 15 0 15] 0 565 0 55 427
13 WEALTH TAX APPEAL 2] O 0 0 of O 0 0 0 2
14 SALES TAX REVISON 72001 Of 0O 43 43] 0 0 0 0 763
15 TESTAMENTARY CASES 0] 0 0 0 0] O 0 0 0 0
16 COMPANY PETITION : 6] 0] O 0 o] O 0 0 0 6
17 COMPANY EXECUTION PETITION 0l O 0 0 O] O 0 0 0 0
18 COMPANY APPEAL 71 O 0 0 0] O 0 0 0 7
19 COMPANY APPLICATION 1311 O 0 0 0] O 0 1 1 130
20 COMPANY SUIT 16] 0] O 0 0f O 0 (]2 0 16
21 COMPANY LIQUIDN. CASES 35| O 0 0 o] O 0 0 0 35
22 ELECTION PETITION - 810 0 0 0] O 0 i | 7
23 SPECIAL APPEAL (CIVIL) 341 O 0 0 o] O 1 -0 -1 33
24 SPECIAL APPEAL (WRITS) 2333] 0| 48 0 48| 0| 33| - 0 33 2348
25 CIVIL CONTEMPT 2186] O 22| 92 114] 0] 22 22 44 2256
26 CIVIL WRITS 89346| 0| 1771332 1509] 0| 120] 1932| 2052f 88803
27 | RECRIMINATION PETITION 0] O 0 0 0] O 0 0 0 0
28 CRQOSS OBJECTION 654] O 0 3 31 0 1 2 3 654
29 CIVIL REFERENCE 5] 0 0 0 0] O 0 0 0 5
30 CIVIL TRANS. APPLICATION 227 0| 0] 52 521 0 of. 41 41 238
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 68 0| O 0 0] 0] O 0 -0 68
TOTAL (A) 150402| 0] 324] 2026] 2350] 0| 350| 2678| 3028| 149724
CRIMINAL SIDE:- B e : N
1 MURDER REFERENCE . 11 O 0 0 O O 0 0 0 1
2 CRIMINAL APPEAL 31340] 0| 60| 374 434) 0] 13| 127 140] 31634
3 CRIMINAL REVISION 12563] 0] 0| 204 204 0O 0| 361 361 12406
4 CRIMINAL MISC. PETITION 23673] 0| 0| 888 888] O 0]- 1055] 1055] 23506
(U/S 482 CR.P.C.) : i .
5 CRIMINAL MISC. BAIL --3084] 0| 0]1274] 1274] O 0] 1599] 1599 2759
(U/S 438 & 439 CR.P.C.) . :
6 CRIMINAL CONTEMPT 231 0| O 0 0] O 1 0 1 22
7 CRIMINAL REFERENCE 1 O 0 0 O] O 0 0 0 1
8 HABEAS CORPUS 461 0] 31 0 31] 0 36 0 36 41
9 " CRIMINAL LEAVE TO APPEAL 8871 0| 16 57 73] O 7 117 124 836
10 CRIMINAL WRITS 1968] 0| 12| 136 148] 0| 25| 727 752 1364
11 CRIMINAL REVIEW 0] 0 0 0 0] 0 0 0 0 0
TOTAL (B) 73586| 0] 119] 2933] 3052] O] 82| 3986] 4068] 72570
TOTAL (A+B) 223988]| 0] 443] 4959] 5402| O] 432] 6664] 7096]. 222294

Dt :-15-10-2024 11:53



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF SEPTEMBER, 2024
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PREVIOUS INSTITUTION CL
S-No. KIND OF CASES BALANCE | FB] DB SBI TOTAL| FB DB SBj] TOTAL BAﬁi:l(?E
MISC. CASES.:- 01.09.2024 : 30.09.2024
CRIMINAL SIDE:-
1 [CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5064] o| 35| 210 245] 0] 49| 332] 381 4928
2 |BAIL & STAY IN CRL.REVISION 4508| o] o| 136 136] O o| 148 148 4586
3 |BAIL & STAY IN CRL.MISC.PET. 23136 o] of 767 767] © of 7e8] 768| 23135
4 |BAIL&STAY IN CRL.TRAN. PET. & CRI 1816 ol o] 117 1171 © ol 627 627 1306
5 |BAIL & STAY IN CRL.CONT.PET. ol of o 0 ol o 0 0 0 0
6 |BAIL & STAY IN CRLLA 12| ol o 1 11 o 0 0 0 13
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) ' 1013| 0 2 83 85| 0 2 64 66 1032
TOTAL (C) 35639] o| 37|1314] 1351 o] 51| 1939] 1990] 35000
2 | CRIMINAL TRANSFER 92| o] o 10 10] 0 of 15 15 87
3 | STAY IN HABEAS CORPUS 3l o] o© 0 o] o 0 0 0 3
TOTAL (D) 95| o] of 10 10l o] o] 15 15 90
TOTAL (C+D) 35734] ol 37|1324] 1361| o] 51| 1954 2005| 35090
TOTAL (A+B+C+D) 259722| o| 480| 6283| 6763] 0] 483] 8618] 9101| 257384
CIVIL SIDE:- '
1 |CIVIL INTER.CASES:- -
1 |STAYINI. T. APPEAL 45] o] O 0 o] o 2 0 2 43
2 |STAY IN W.T. APPEAL / CUSTA 13 o] o 0 of o 0 o 0 13
3 |STAY IN O. T. REFERENCE 119] o] o 0 o] o] 11 0 11 108
4 |STAYIN S. T. REVISION 526f 0| 0] 42 42 o 0 0 0 568
5 |STAY IN CIVIL IST APPEAL 4550 o] 5[ 113] 118] 0 2 36 38 4639
6 |STAY IN CIVIL 2ND APPEAL 2364 o] o] 39 39| o of 27 27 2376
7 [STAY IN EXE. FIRST APPEAL 105 o] o] 4 4 o 0 2 2 107
8 |STAY IN EXE. 2ND APPEAL 23] o] o 0 o] o 0 0 0 23
9 [STAY IN C. M. APPEAL 0893| o] 35/ 99| 134] o] 44| 339] 383 9644
10 |STAY IN CIVIL REVISION 713l o] o] 25 25] 0 of 11 11 727
11 |STAY IN CIVIL CONTEMPT 21 o] 0 1 1| o 1 o[ 1 21|
12 [STAY IN SPL. APPEAL (CIVIL) 26| o] 0O 0 ol o 1 0 1 25
13 |STAY IN CIVIL TRANS. APPLN. 219] o] o] 45 45] 0 ol 36 36 228
14 |[STAY IN COMPANY CASES 231 of o 0 o] o 0 1 1 22
15 [STAY IN SPL. APPEAL (WRIT) 2028] o 45 0 45| o] 27 0 27 2046
16 |STAY IN WRIT PETITION 60495] of 151| 1198 1349] o 70| 1310] 1380] 60464
TOTAL (E) 81172| o] 236|1566] 1802] o] 158] 1762] 1920] 81054
2 | CIVIL MISC. APPLICATIONS 4816| o| 59| 210] 269] o] 69| 125 194 4891
3 | CIVIL MISC. CASES U/S-5 12535 o] 92] 282] 374] o] 35| 169] 204] 12705
4 |. EXE. MISC.APPLICATION ol of] o 0 o] o 0 0 0 0
5 | LEAVE TO APPEAL TO S.C. 11 o] o 0 o] o 0 0 0 1
TOTAL (F) 17352] o] 151) 492| 643| o] 104| 294 398] 17597
TOTAL (E+F) 08524] o 387] 2058] 2445] o] 262| 2056] 2318] 98651
TOTAL (C+D+E+F) 134258| 0] 424) 3382] 3806] 0] 313| 4010] 4323] 133741
GRAND TOTAL (ATOF) 358246| 0] 867] 8341} 9208] 0| 745|10674] 11419] 356035
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